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Seventeenth Loksabha

=

Title: Issue regarding maintenance of federalism in the country.

ﬁ.?ﬁﬂﬁW:W, 319 UHT HR gl ol bd | Sir, [ am raising a point

regarding the maintenance of federalism in the country. The Central
Government is interfering in the administration of the States through its

nominated Governors. Such interference is absurd.... (Interruptions)
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PROF. SOUGATA RAY : The States of West Bengal, Tamil Nadu,
Kerala, Telangana, Andhra Pradesh, Punjab, Rajasthan, Maharashtra and

Jharkhand are experiencing such types of problems. The nominated ...
(Not recorded) are interfering in day-to-day administration. They are

calling for the police officers and also for the Chief Secretaries.

In Tamil Nadu, the Governor has returned one Bill passed by the
Tamil Nadu Assembly. In West Bengal, the ... * to sign a Bill

unanimously passed in the Assembly... (Interruptions)
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719122, 243 PM aboutblank
PROF. SOUGATA RAY : You see whether I am saying one word
outside the rules of the Constitution. Sir, I am mentioning that this
Centre-State relation is the basis of federalism. The Centre appoints the
Governor supposedly in consultation with the State Government, but not

with the concurrence of the State Government.

The Home Minister is here. He is the controlling authority of the
Governors. All of them come to Delhi and meet him. Can he not tell the
Governors to stop tweeting, interfering in the day-to-day affairs of the

State, and refraining from signing files and legislations passed by the

Legislative Assembly? 3TR Ig delM, @l o1 H o ?Tgl’q HEIGE]
I | S A AR g o ... (FauM)
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